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12,15 brs.

PAPERS LAID ON THE TABLE

.EXrORT OF POWER TRANSFORMERS
(QuaLITY AND INSPECTION) RULES,
1977

THE MINISTER OF COMMERCE
AND CIVIL SUPFLIES AND CO-
OPERATION (SHRI MOHAN DHA-
RIA): I beg to lay on the Table n
copy of the Export of Power Trans-
formers (Quality Control and Inspec-
tion) Rules, 1977 (Hiadi and English
versions) published in Noticatinn No.
S.0. 2275 in Gazette of India dated
the 9th July, 1977, under sub-scction
(8) of section 17 of the Export (Qua-
lity Control and Inspection) Act, 1063.
[Placed in library. See No. LT-860/
7.1

NOTIFICATIONS UNDER CustoMs AcT
1962 AND LIFE INSURANCE CORPORATION
Acrt, 1956

THE MINISTER OF FINANCE AND
REVENUE AND BANKING (SHRI
H. M. PATEL): 1 beg to lay on the

" Table—

(1) A copy of Notification No.
537(E) (Hindi and English
versions) published in Gazet-
te of India dated the 21st
July, 1977, under section 159
of the Customs Act, 1962,
together with an explanatory
memorandum. |Placed in
library. See No. LT-861/77.]

(2) A copy of Notification No.
GSR. 581 (Hindi and Eng-
lish versions) published in
Gazette of India dated the 7th
May, 1977, under sub-section
(4) of section 43 of the Life
Insurance Corporation Act,
1956. [Placed in Lbrary. See
No. LT-862/717.]1

12.16 brs.
MESSAGES FROM RAJYA SABHA

SECRETARY: Sir, I have to report
-the following messages received from
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the Secretary-General of
Sabha:—

Rajya

(i) “In accordance with the pro-
visions of sub-rule (6) of rule 186
of the Rules of Procedure and Con-
duct of Business in the Rajya
Sabha, I am directed to relurn
herewith the Cardamom (Amend-
ment) Bill, 1877, which was passed
by the Lok Sabha at its sitting held
on the 18th July, 1977, and trans-
mitted to the Rajya Sabha for its
recomendations and to statc that
this House has no rccommendations
to make to the Lok Sabha in re-
gard to the said BiN.”

(ii) “In accordance with the pro-
visions of sub-rule (6) of rule 186
of the Rules of Procedure and
Conduct of business in thc Rajva
Sabha, 1 am dirccted to return
herewith the Nagaland Appropria-
tion (No. 2) Bill, 1977, which was
passed by the Lok Sabha at its sit-
ting held on the 25th July, 1977,
and transmitted to the Rajya Sabha
for its recommendations and to
state that this House has no recom-
mendations to make to the Lok
Sabha in regard to the said Bih.”

12-16-1/2 brs.

ASSENT TO BILL

SECRETARY: Sir, I lay on the
Table the Appropriation (No. 2) Bill,
1977 passed by the Houses of Parlia-
ment during the current session and
assented to since a report was last
made to the House on the 22nd July,
1977.

12.17 hrs.

CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

Reported resentment against the
use of the book entitled "A Modern
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Approach to English Grammar and
Composition”.

st ww fag wdtfen (gemam) @
weqw AEYey, § wfgevadtn wiF-wge
& freafafas faga 1 s fovay, o
ety A gegpfa wdy 71 e fawmr
g ATy Fean § fr oag ww A #
T qEass | —

“feedAT @9T IW « A WOIT H
B THAT § Fielr AT gadl
FATHT & "0 Awred wqliw g
gfimw qAT ure Feising’
AT qEEE, fGdl 9agd
TA1q /AT givr we feafq
AT T SVAT GAAT AT,
T 3541 &3 WR § wadr
agr war & oeAnd T
anrRIT "’

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDKRA CHUN-
DER): Sir, T rise to make the state-
ment with refcrence to the Calling
Attention Notice regarding the re-
ported resentment among the people
and students on account of the use in
the IX and X classes in some of the
schools in Delhi and other parts of
the country of a bhook entitled “A
Modern Approach to English Gram-
mar and Composition” which justifies
the imposition of emergency by the
former Prime Minister.

The said book by S/Shri M. P.
Rudra, S. S, Aggarwal and Devi Dass
which contains an essay on Mrs.
Indira Gandhi, which is the portion
objected to by the Hon’ble Member.
has not been prescribed or suggested
in the syllabus prescribed by the
Central Board of Secondary Educa-
tion.

ot welw fag witfoar : sewer
wgren, # fwer St w0 = A AW

GAFT TN @ war WX srewaufes
WY £ 1 AW qar W g § fr SE,
A ag fo o A v &, I @
q¥ET qET AT &)

ag geas & qaw avy Awr g | forw
opw § ag g5 TaTE Wt 8, 96 gy
& faar, dtae NHaT ¥ wa¥ wT9F go
gl 8§ ag geas €Y ) zad feen
2 o

A modern approach to English
Grammar and Composition (under
the New Scheme of 1042) for IX and
X Classes (strictly in accordance with
the new syllabus of the Central Board
of Secondary Education, New Dcthi)
by Mr. M. P. Rudra, M.A,, Principa!,
Ramjas H.S.S. No. 2, Anand Parbat,
New Delhi, Mr. 8. S Aggarwal, M.A.,
B.T., Principal, Ramjas H.S.S. No. 5,
Ramjas Road, New Delhi and Mr.
Devi Dass, Senior English Teacher
(Retd.), Ramjas H.S.S. No. 5, Ramjas
Road, New Delhi—Pitambar Book
Dept.

et g7 fedt ¥ 7g Bt § 77 A
s g T A uggnAT e @ Efw
I ¥ AW ¥ § WA JA@AFIF
AT 79 avg § wrgay faverr fawarer
1 AwTdy § Aoy fear &

 qg= 1 9 FT Tanar =wrgAn § i
A TAAA & AR # aav faer gwr
E~—39 Tadedl & I ¥, formd: Qe
AR AR T=]1 HT IAAT A0 7
e w7 I gear Y nf, i Ty wewr
¥ foraa faear 1 weay qra fyar 20
gy faer §:

“Write a letter to vour friend in a
foreign country telling her something
about Emergency  decared in our
country in June, 1975,
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[ wefateg waifcar]
“Desr Agnes,

In thig letter, 1 am telling you why
Emergency wag declared in India and
thow far it has proved useful to the
country. The Emergency has proved
a great blessing to all, the rich as well
as the poor. It has brought about a
peaceful atmosphere and the people
have welcomed it.

The Emergency was declared on
the 26th of June, 1975, by Mrs, Indira
“Gandhi, our Prime Minister. She was
fully justified in doing so. Before the
Emergency, the political, social and
economic condition of counrty had
become very bad. There was no law
and order. The black marketeers,
‘hoarders and smugglers had ‘their day.
Corruption was rampant. Prices
were going up and production was
‘going down. The masses were being
crushed. The opposition leaders were
inciting the people to disobey the
government,

“After the declaration of the
emergency, the people are happy.
Prices have come down. Produc-
‘tion is increasing. The employees
are regular and punctual in their
duties. The anti-social element is
‘being crushed. Law and order has
come back. All the evils are being
uprooted....”

MR. SPEAKER: The hon. Member
has read it. Now what does he want
to ascertain from the Minister? What
does he want to know from the
Minister?

ot wabx g witfear : & fadew
woT AR § fF ag qras d7w epwt
% ot A% 957E AT ¥r——ue1T oo 79
TR F #AY wEreg v W gRW H  wAv
&Y, A & 74 w7 wwar § | Forer mfaafe
J Heft uew A g fear 3, I ag
feasl | sHitmwaft frfamaw &
TTo THo TTH, NTEHAT, FoUA T o, B,
Faegi wraara w7 T gfogre foar,
Toar wdt ¥ cowe fmm e o
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AR FT qaed &7 foar, S AT Y
T GRS & LT H W ZHER F7 T
AT FT grovbae foar wd

# fagga w€wr & fwerr wat 39
a1 # fore ¥ Y stver 5%, v e
wfawifat & 9 ag guar Y &, 9
ag Zfeq X\ T Aravaw g1, A1 8
wEY FEIET F A § A AT 17 qqTHAT
fir 7 gxas w0 % gt ogrg A A1y

o WATT W& XK . 7% "7l & 1%
59 fpara ¥ aga & 43w amfasas §
T I agaAt q¥qr1 b e
Heeq A gt fo dzew O o @D
QFu A a3 ¥4 w9 F faur ag w@v
I/ A ¢ FifE agr @t gfiew fadae
g FrE 9 AT 10 § A1¢ H 9T AWy
qeg IEH R 2 =412 9% §1 3@
I 71§ e A &, oF qAvw 4 H
g faar qar §—

“Ability to write ia correct, idio-
matic English on any given topic,
observing the essentials of an essay,
namely introduction, paragraphing,
unity, logical sequence of thoughts
and conclusion”.

70 AR § 7g fear war | Hfwa gan
FY AT THC FIG TRAT qg 47 TG GH
2 ag Ak gedied adt gf ¥ ag
=% 1976 Fodt 1. | | (swmwm)

MR. SPEAKER: Has the book been
prescribed for the Central Schools?

DR. PRATAP CHANDRA CHUN-
DER: It has not been prescribed. It
is a general book written according
to the syllabus of a general type, as
has already been read out. This
Second Edition was published in 1976.
The publishers have written to the
Ministry that in the coming edition
which will be published in the course
of a fortnight, they will get rid of
these passages. (Interruptions).
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MR. SPEAKER: He has asked the
question whether you are withdraw-
ing this book.

DR. PRATAP CHANDRA CHUN-
DER: It has not been prescribed and
therefore the question of withdrawing
does not arise. (Interruptions). 1
am very sorry that Hon. Members are
getting agitated. There are, of course,
certain passages which we consider to
be offensive. But, as I have said, this
book has not been prescribed by the
Central Board of Secondary Educa~
tion though it has been said that it
has been written according to the new
scheme-—and what is that new
scheme, I have already read out. The
publisher has, however, promised to
get rid of these passages. (Interrup-
tions).

SHRI VAYALAR RAVI (Chirayin-
kil): Sir, I rise on a point of order.
If anything in this book is offensive,
they can withdraw it, but the point
is about the time., Last time, when
I gave a Calling Attention notice, you
asked me merely to put the question
and even the Prime Minister himself
stood up and said that a Member is
allowed only to ask questions and not
to make a speech. But now, we have
been watching the time. It started at
12.15, and the Member has heen
speaking for nine minutes, Please
show such consideration to every
Member. You can withdraw the book
or do whatever you like about the
political controversy, but the poin: is
that the Speaker should allow every
Member to speak for nine minutes
hereafter,

MR. SPEAKER: There is no point
of order in this.

DR. PRATAP CHANDRA CHUN-
DER: To finish what 1 wanted to say,
I have already said that the Central
Board has not prescribed the book but
as to whether the Government will
prescribe the book, I will take up the
matter with the Home Ministry for
examination.

BOH. 236

12.25 hrs,

COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SITTINGS
OF THE HOUSE

Seconp Reror?
SHRI NATWARLAL PARMAR

(Dananuka): I present the Second Re-
port of the Committee on Absence of

Members from the sittings of the
House.
12.25-1/2 hrs,

BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): With
your permission, Sir, I rise to an-
nounce that Government Business in
this House during the week commen-
cing 1st August, 1977, will coasist of:

(1) Consideration and passing of
the Lokpal Bill 1977,

(2) Consideration of amendments
to the Finance (No. 2) Bill,
1977, recommended by the
Rajya Sabha.

(3) Consideration of any item of
Government Business carried

over from today’s Order
Paper.
(4) Discussion on the White

Paper on the misuse of mass
media during the internal
emergency.

SHRI VASANT SATHE (Akola):
Sir, it was decided in the meeting of
the Business Advisory Committee, of
which the hon. Minister has given the
report, that time will be found in the
week commencing on st August for
a discussion on the censurc motion
that we have tabled. There is, how-
ever, no mention of that in the busi-
ness for the next week. I would like
to know, on which date is the time
fixed for discussing the censure
motion.

MR, SPEAKER: We will let yeu
know the time.



